No 17/143/2011-CL.V
Government of India
Ministry of Corporate Affairs
5th floor, ‘A’ Wing, Shastri Bhawan,
Dr. Rajendra Prasad Road, New Delhi
Dated: 28.10.2011
All the Regional Directors,
All the Registrar of Companies
All stakeholders '

Subject : Companies (Dematerialization of Certificates) Rules, 2011
Sir,

The Ministry of Corporate Affairs was gonsidering the proposal to issue
Companies(Dematerialization of Certificates) Rules, 2011 and comments
/Recommendations were invited by the Ministry latest by 30th June, 2011 vide letter of
even number dated 06.06.2011.

The matter was examined by this Ministry in consultation of Law Ministry and it

has been decided to withdrawal of draft of Dematerialization of Certificates Rules, 2011.

Yours faigjily,

Copy to:-

E-Governance Cell: - with a request to place the aforesaid letter in the website of MCA.




